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Recommendations of Chlef Justices'
Conferences

*590. Shri Harish Chandra Mathur:
Will the Minister of Home Affairg be
pleased to state:

(a) the recommendations made by
the Chief Justices' Conferences held
in 1963 and 1965 and Government's
reaction thereto; and

(b) the main purpose of these
periodical Conferenceg and the éxtent
to which it has been achieved?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies im the Ministry of
Defence (Shri Hathi): (a) A state-
et contaning the 1equired informa-
tion in respect of the Chief Justices'
Conferences held jn 1963 is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-5280/65].

As regards the Conference held in
1965, the Conference itself has treated
its procecdings as confidentinl, It
will not, therefore, be in the public
interest to disclose those recommen-
dations.

(b) These Confercnees are called to
discuss problems of interest to the
Chief Justices of High Couris and the
Chief Justice of India. They discuss
jmportant matters connected with the
judicial administration and also mat-
ters connected with the offices of High
Court Judges including conditions of
gervice. The proceedings of the Con-
ference are forwarded to the Govern-
ment of India, and the conclusions
reached at the Conferences are con-
gidered by the Government and ap-
propriate decisions are taken by them.
The Conferences have proved useful.

Map published In ‘Burmah-Shell
News'

*592 Shri P. R, Chakraverti: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) whether Government's atten-
tion has been drawn to the issue of
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Burmah-Shelwews of November,
1965 (Vol. IV-No. II) depicting the
mup of India and Pakistan;

(b) whether it is a fact that
Kashmir has been shown &g an inde-
pendent unit clearly demarcated out-
side India on the same calegory as
Nepal; and

(c) the steps taken by Government
to ban this House Journul of Burmah-
Shell Oil Storage and Distributing
Company of India, Limited?

The Deputy Minister in the Minis-
try of Home Affairs (Bhri L. N.
Mishra): (a) Yes, Sir.

(b) and (¢). The map gives the
impression that Jammu sand Kashmir
is ouiside India. The article of which
the map is & part is an extroct from
an issue of the “Petroleum Press Ser-
vice” published in London, and the
Burmah-Shell have explaineg that the

mistake in the map was not noticed
by the editor of the Burmah-Shell
News and this was an  unfortunate

error. M!s. Burmah-Shell New Delhl
have tendered written apology for
the error. They have also arranged
to withdraw copies of this issue’ of the
journal, and to have a suitable correc-
tion published In its next Issue
regretting the publication of the map.

Ol Refineries

*593. Shri Yashpal Singh:
Shri Prakash Vir Shastrl:
Bhri P. C. Borooah:

Will the Minister of Petrolenm and
Chemicals be pleased to state:

{a) whether Government propose to
favour full public ownership of the
0il Refineries in future; and

(b) it 50, when a decision Is kely
to be taken in the matter?

The Minister of Petroleum and
Chemicaly (Shri Humayun Eabir): (8)
and (b). The Government is adhering
to the principles laid down In the 1o-
dustrial Policy Resolution of April,
1958,





